Annexure 5

Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

PUNJ LLOYD LIMITED- (IN LIQUIDATION)
Liquidation Commencement date : 27 May 2022

Details of Claimant Details of claims reccived Details of claims admitted Amount of any
—— Amount of Amount of claim | Amount of claim p
S Department Government Date of receipt|  Amount Amount Nature of claim admitted Amount covered by lien ot ther lfen / atachment |y, e in toral amount of | condngent clims mutualdues thac rejected under verification| Remarks if any
of claim admitted attachment pending disposal (ves /Nn’) claim admitted may be set of
1| commissoncr of works conmict. e Govermment of Keraa 25 Jun22 27,479,199 27,479,199 | Government Dues NA NA 002 - - - -
2 [t commissonee (SD, Cholavaram State Government of Tamil Nadu 20Jun2 78306 78,306 | Government Dues NA NA 0.00%) - - - -
Assistant commissioner (ST) (FAC),
3 |Thiravorsyur Assesment Circle, Commercial | State Government of Tamil Nadu 20Jun2, 328930958 13971976 | Government Dues NA NA 0.01%) - - 314958982 -
Tax Department
4 |Sommissoner Sate Tax/ VAT, Depueenent 0 | Gorment of NCT of Deli 24Jun22 9487982 7,328,102 | Government Dues NA NA 0.00%) - - 2159880 B
5| Depury Commisioner, ST, Nalgonda State Government of Telangana 2 Jun22] 6395529 393,829 | Government Dues NA NA 0.00%] - - - ,
3 of State Tas, Nashik State Government of Maharsshtra 22 Jun 2] 105010574 4,145,377 | Government Dues NA NA 003 - - S8RGL99T 5
| Joint Commissioncr of Customs, Mumbai Zone | oo o S P | Gosermment Dues o A a2800 . 7 “The appeal has been filed against the demand received. Thus it s admitted at
Centml G ) 2 0004 2 | notonsl amount of Re. 1 and hence admitted under Contigent Clsim.
Assistant Commissioner
ate Government of Chhattisgar Jun- 46,976, - | Government Dues A A 00| . . 976, .
8| Sone o el 1 R State G tof Chhattisgarh 21un2 6,976,544 G D, NA NA 000 46976844
Joint Commissioner of State Tases, Special
9 [Circle, Patna Department of Commercial Tases, |State Government of Bibar 21-Jun-22, 9522367 9522387 | Government Dues NA NA 0.01%) - - - -
Bihar.
10 [ommercal Tax Offcer Jagaamaickpur State Government of Andhra Pradesh 20Jun-22 73343 73343 | Gorcrmment Ducs NA NA 0.00%) - - B .
11| Fixcise & tax Officer, Derabassi, Mohali Central Government 20 Jun22] 1.339,652611 1.339,652611 | Govermment Dues NA NA - - - -
Deputy Commissioncr of Commercial x Audi| . o
12 ’ A State Government of Kaenata 19-Jun-22 126,784,632 126,784,632 | Govemnment Dues NA NA 07| - - - B
44, Bengaluru-47 Stre &  Kamatake ) o
Commissioner of Centeal Goods & Service Tax,
13| CGST Delhi Fast Commissionerate, C.R. Central Government 24Jun22 15,109,729,860 1509,729,860 | Government Dues NA NA 8.99%| - - - B
Building, LP. Estate, New Dalhi
1 |Assisnt Commissioner Central Government 24Jun22 207951850 207,951,880 | Government Dues NA NA 01224 - - - B
Joint Commissionee CT&GST CIRC I o a0 03.485,696 | Government Ducs } ) 7 . -
15 Central Government 2Jun2, 603,485,096 603,485,096 | G D, NA NA 035%)
16|11 Comoration Central Government 28 Jun 2] 17763661 17,763,661 | Government Dues NA NA 001 - - - ,
17 [AseC “Tax, Vadodara State Government of Gujarat 14 Jun22 114297959 114297959 | Government Dues NA NA 0.07%] - - - 5
1y [Ramdas Kale, Deputy C"’“’““‘“""‘”’r Central Government 21Jun-2| 339,922,050 207,866,074 | Statutory dues NA NA 0.12%) - - 132,055,985 B

Customs, NCLT Esport Mumbai




